
To, 

Hon'ble Registrar, 
National Green Tribunal, 

. 0R39-26468RR, Email-jddish.kol-mh@gov.in 

Western Zone Bench, Pune. 

f&.3/1/AR 2025 

Sub- Submission of reply by Joint Director, Industrial Safety and Health, 
Kolhapur in suo- moto matter O.A. No.237/2024(WZ). Regarding 
incident of toxic gases release at Manmar Industries, Plot No A-53, 
MIDC Shalgaon, Tal-Kadegaon, Dist -Sangli. Dated 21/11/2024. 

Ref: - Notice dated 04/03/2025. 

The Joint Director, Industrial Safety and Health, Kolhapur is submitting the 

reply on behalf of Director, Industrial Safety and Health, Mumbai, Maharashtra in 
compliance of the notice dated 04/03/2025. 

Yours Faithfully 

(AM Alajs 

vasare) 
Joint Director, 

Industrial Safety & Health, Kolhapur. 
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, 

WESTERN ZONE BENCH PUNE 

ii. 

ORIGINAL APPLICATION NO. 237/2024 (WZ) 

ii. 

EARLIER ORIGINAL APPLICATION NO. 1364/2024 (PB) 

IN THE MATTER OF: -

Sub: News item titled �3 dead 9 hospitalized after gas leak blast at fertilizer 
plant in Maharashtra" appearing in the Times of India dated 22.11.2024. 

VIS 

Maharashtra Pollution Control Board and Ors. 

Action Taken Report on behalf of the Director of Industrial Safety and Health, 
Maharashtra. (Respondent Number-6) 

The undersigned on behalf of the respondent No. 6 (Director of Industrial Safety 
and Health, Maharashtra) most respectfully states as follows.: 

i This office received the information about the dangerous occurrence i.e. 
leakage of toxic gases after bursting of glass condenser on reactor in 
Manmar Industries, Plot No A-53, MIDC Shalgaon, Tal-Kadegaon, Dist 
Sangli, Pin code -415304.on 21.11.2024 at around 07:00 P.M from Sarpanch 
of Bombalewadi Gram Panchayat. 

Shri. P.A.Bondar, Assistant Director, Industrial Safety and Health, Sangli 
who is Inspector under Section 8 of The Factories Act, 1948 visited the site 
on the same day i.e. on 21.11.2024 at around 09:30 pm to carry out the 
enquiry about accident. 

I, Shri.P.R.Bhintade, Deputy Director, Industrial Safety and Health, 
Kolhapur and Shri. P.A.Bondar, Assistant Director, Industrial Safety and 
Health, Sangli visited the site on 22/11/2024 at around 11:00 A.M. and 
thereafter interrogated with hospitalized injured workers to collect necessary 
information for detail enquiry. 
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iv. 

vi. 

vii. 

Shri. Ram Dahiphale. Additional Direetor, Industrial Safety and Health, 
Mumbai and Shri. P.A.Bondar, Assistant Director, Industrial Safety and 
Health, Sangli revisited to the site and interrogated with injured workers on 
23/11/2024 at around01:00 P.M. 

The respondent industry i.e. Manmar Industries, Plot No A-53, MIDC 
Shalgaon. Tal-Kadegaon, Dist -Sangli, Pin code -415304. was involved in 
manutacturing of Chemicals and Fertilizers. The manufacturing activity in 
premises was being started from July 2023 without obtaining Factories Act 
license. The factory is amenable as factory under section 85 of The 
FactoriesAct, 1948. 

Name of the occupier of the factory- Shri. Mandar Nandkumar Nalawade. 

About Incident - On the day of the accident, at around 5:00 p.m., the 
manufacturing of Dichloro Acetic Acid (DCA) through a highly exothermic 
hydrolysis process was being carried out at the mentioned factory. The raw 
material, Dichloro Acetyl Chloride (DCAC), was taken in GLR-1, and the 
other raw material, water, was being slowly added to GLR-1 through a 
manual water flow controlling valve. As the reaction was highly exothermic, 
the reaction temperature was manually controlled by adjusting the water 
flow rate to keep it below 60°c (Safe Operating Temperature). However, 
around 5:30 p.m., due to a failure in controlling the manual water addition 
flow rate, the reaction temperature rose above 60°C. Additionally, the failure 
to maintain the reactor temperature below 60°C by timely providing cooling 
water to the reactor jacket caused the reaction temperature to surpass the 
critical limit of 100°C, leading to a runaway reaction. This caused the 
reaction material in reactor to decompose, generating toxic gases such as 
Carbon Monoxide (CO), Chlorine, and HCI vapors. The sudden over 
pressurization of the reactor caused the glass vapor line and condenser on 
GLR-1 to break, releasing these toxic gases into the factory and surrounding 
areas. 

As a result of exposure to released toxic gas, three workers, including two 
female workers and one male worker,died during medical treatment at the 
hospital. Additionally, three workers and six nearby passers and farmers 
were injured and hospitalized. The occupier, Shri Mandar Nandkumar 
Nalawade, also passed away during medical treatment. 
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vii. 

IN. 

Sr 

no 

1 

This directorate has passed a closure order under section 40(2) of The 
FactoriesAct, 1948. A copy of said letter dated 03.12.2024 is cnclosed and 
marked as Annexure-1. 

The Assistant director, Industrial Safety and Health, Sangli has filed 02 

cases (01 R.C.C and o1 S.C.C) before The Honorable Civil Court, Junior 
Division, Kadegaon against the occupier of the factory 

) Under Rule 4(4), Rule4 (1) (a), Rule4 (1) (b), Rule4 (1) (c) and Clause 

S(a) of Schedule XIl of The Maharashtra Factories Rules, 1963. 
(Punishable under section 92 of The Factories Act, 1948). 

2) Under section 41-B (4) of The Factories Act, 1948 and Rule 73-0 (1) 
of The Maharashtra Factories Rules, 1963. 

X. Following workers and nearby passers and farmers were hospitalized due to 

exposure to toxic gases released. 

(Punishable under section 96-A of The Factories Act, 1948). 

Having case number R.C.C/11/2025 and S.C.C/17/2025 on dated 10.01.2025. 

The copies of above case acknowledgements are enclosed and market as 
Annexure-2. 

Name 

Smt. Nilam Maruti 

Rethrekar (Female) 

2 Smt.Suchita Uthale 

(Female) 

Age 

26 yrs 

50 yrs 

Type 

Worker -

Store 

Keeper 

Worker -

Q.C. Head 

Hospital 
name 

Sahyadri 
Hospital, 
Karad 

Sahyadri 
Hospital 

Karad 

Discharged 
on dated 

Died during 
medical 

treatment on 

dated 

22/11/2024 

Died during 
medical 

treatment on 

dated 
21/11/2024 
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7 

Shri.Kishor Tatyaso 
Sapkar (Male) 

Shri. Ganesh 

Sarjerao Mane 
(Male) 

Shri. Ajinkya 
Sawant (Male) 

Sayali Pujari 
(Female) 

Shri. Hemant Pujari 

(Male) 

Smt. Madhuri Pujari 

(Female) 

Varadraj Popat 
Mulik 

(Male) 

Smt.Prajakta Popat 
Mulik (Female) 

Shri. Shubham 

Arjun Yadav (Male) 

Smt. Sangita 
Baburao Mulik 

(Female) 

38 yrs 

36 yrs 

24 yrs 

23 yrs 

49 yrs 

45 yrs 

7 yrs 

24 yrs 

30 yrs 

54 yrs 

Worker 
Security 
guard 

Worker 
Shit 

supervisor 

Worker 
Helper 

Worker 
Lab 

Assistant 

Nearby 
passer 

Nearby 
passer 

Nearby 
passer 

Nearby 

passer 

Nearby 
Farmer 

Nearby 
Farmer 

Sahyadri 
Ilospital, 

Karad 

Siddhivinayak 
Hospital, 
Karad 

Siddhivinayak 
Hospital, 

Karad 

Siddhivinayak 
Hospital, 

Karad 

Siddhivinayak 
Hospital, 

Karad 

Siddhivinayak 
Hospital, 

Karad 

Sahyadri 
Hospital 

Karad 

Sahyadri 
Hospital 

Karad 

Sahyadri 
Hospital , 

Karad 

Sahyadri 
Hospital 
karad 

Died during 
medical 

treatment on 

dated 

22/11/2024 

26/1|/2024 

27/1|/2024 

28/1|/2024 

25/11/2024 

28/11/2024 

24/|1/2024 

24/11/2024 

28/11/2024 

27/||/2024 
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The Assistant director, Industrial Safety and Health, Sangli has notified The 
Honorable Commissioner under the Employees Compensation Act, 1923 for 
the compensation of the deceased and injured workers under the Employees 
Compensation Act, 1923 The notification of accident was submitted in form 

F along with the list of deceased and injured workers on 03.12.2024, A copy 
of the same is cnclosed and marked as Annexure- 3. 

The Assistant director, Industrial Safety and Health, Sangli has also sent a 

letter to Occupier / Manager of respondent industry ie. Manmar Industries, 
Plot No A-S3, MIDC Shalgaon, Tal-Kadegaon, Dist -Sangli, Pin code 
415304 to submit the information about Ex-gretia, Compensation paid and Job 
provided to the legal heirs of the deceased employee.A copy of it dated 
1S.02.2025 is enclosed and marked as Annexure- 4. 

(A.M. Avasare) 
Joint Director, 

Industrial Safety & Health, Kolhapur. 
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To 

Occupier, 

Annexure-1 

Sr, o?33 2(02348 Emal, - dydish.san-nh@g0in 

Manmur Industries 

Plot No A-S3, MIDC Shalyaon, 
Tal-Kadeguon, Dist - Sungll 

etc3 DEC 2024 

WHEREAS the undersigned visited the above said factory with Shri. AM. Avasare 

Joint Dircctor, Industrial Safety and Hcalh, Kollupur and Shri. P.R.Bhintade- Deputy Director, 

Industrial Safety and Health, Kolhapur (Additional charge) on 22/1 I/24 at l 1.30 am and cnquircd into 

the accidecat of gas leaikage occurred on 21.1.24 at about 05:30 p.m. in which three workers dicd and 

10 persons were bospitaliscd (3 workers, Occupier and 6nearby passers and persons working in ncarby 

fam ). 

Whercas afer investigation, it is observed that on 21.11.24 at ubout 05:30 p.m. he activity of 

manufacturing of DAC Dichloro acetic acid was being carricd out by using chemicals like DCAC 
Dichloro Acctyl Chiocde, Waler and Pyridine ete. Conversion of DCAC-Dichloro Acetyl Chloride 

iato DAC Dichloro aceic acid is basically a hydrolysis reaction and it is highly cxothernic. 

On the dsy of accident DCACis taken into reactor GLRI and for hydrolysis water sddition isbeing 

donc la GLRI:Water nddition is done manually by moniloring local temperature indiçators provided 
ncar GLRI. During this manual addition ofwater, water addition rate is increased due to that rcactor 
GLRI temperature crossod the controllable limit Le, 65c. Due to rise in GLRI temperature occupier 

and other wockers present in he shif tricd to lower the reaction temperulure by opcning valve of 

chillod water supply to Jackct of GLRI. But reactioa lemperuluro did not lower down and eads to 
nunavay recaction (unconlrolled temperaturs aod prossuro nse). Duc 1o rise in temperature DCAC and 
parially formed DCA is dcconposcd. Upoa decomposition ofDCAC and DCA hazardous and toxic 

CO carbon monoxide and HCL- Hydrochloric Acid vapours are generated. Due to temperature 
risc nd exponcntial prcssuro build up in GLRI, the weaker soction of GLRI system Le. glass 
Condenser prorided on top of GLR broke down and concentrated hazardoustoxic gases formod in 

GLRI Were dispersed in factory building und nearby premises. 

Asper materinl cafety data shocet -MSDS 

04 DEC 2024 
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DCACchemical can cause severe akin bums and eye damage and t rmay caue Cancer. DCA s corosive 

chemjcal can cauae severe akin bums And eye damage. 

nCAC And DCA are hazardous & toxic Chemlcala & hydrolysis roaction is highly euothemle 
ion Sotuan inninent danger to the life of workers working there ifspecial safety precmutions 

are not taken while carrying oul manulacturing process & if DCAC and DCA leaked or decompoed 
nd worken get exposed to that. 

loaiew of above I, Shri. Pravin A. Bondar, Asaislant Dircctor- Industrial Salety and Healh, Sangli 
ed an lnspetor appoinied under section 8(1) of The Factorics Act, 1948. in cxercise the powers 
vested to me under socllon 40(2) of The Factorics Act, 1948 passiny he following order. 

wah inmediate efect, he all activities of nanufscturing of Dichloro Acetic Acid and any oher 
processcs involving usc of DCAC -Dichloro Acctyl Chloride slhall not curricd out in the building ad 

plants of above factory. The activity of manufactriag of Dichloro Acetic Acid using the and any 

otber proccss involving use of DCAC -Dichloro Acctyl Chloride shall not be starled in the building 

NDd plants ofabove mentioned factory unles following measures are compiled: -

ORDER 

A valid Factory licence is obtained from Directorale of Industrial safcty 
submitting the details of the raw malerials, intermediate producis, finished 
methods of storages, hazards, safcty mcasures, and arrangements for trade- waste 
the likely buzards and the methods to disposal etc. 

Effcctive scrubbing system provided. 

" For rcactors used in factory proper reaction paramelers (Pressure and level) monitoring devices 

provided. 

Safcty Audit nhal be carricd out through Certificd Safety Auditor as per provisions ofThe 

Maharashtra Factorics (Safcty Audit) Rulcs, 2014 and recommendations there of shall be 
implcmcntcd. Report of same shall be: 

Placo : Sangll 

tcd to t 

Dato: 03/122024 
Time: 05:30 PM 

and hcalh, by 
ducts, quantitics, te nnd elucnts. 

1cc. 

OHAZOP sudy for every process cTying out in the factory shall be carried out by expert and 
rooommendations thercof shall be complicd wih, 

An Onsite EmcrgeDoy Plan for various sccoarios shall be camed out and recommendations 

thereof shall be complicd with. 

( PA.Bondar) 
ASsistant Director 

Industrinl Safety and Hcalth ,Sangli 

Copy submitod for kind information und nccessary action to: 

1 Hon Dircctor- Industrinl Safety and Hcalth, Mumbai 

2,Hon Distict Magistrate and Collector , Sangli 

3.Hon, Superiatendent of Poioo, Sangli 
4Hon, Joint Diroclor, Industrinl Safcty and Hcalth, Kolhapur 

&Policc Inspoctor-Kadegaon 
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L. Acknmwledgement lor MHSNI3od 

On Behalfof Deputy Director Inuwv n vvy and Health ,State of Maharushtra shri PA Bondar Vs 
Mandar Nandkumar Nalawade 

Advocate Name: tndustrial Safoty asd Health Department Barcode: Unlque IDi LMI20240013918 

Cave Delails 

2 Cause Tle 

Sr.No 

R.C.CJL2025 (Reglstrvd) 

Uploaded Pleadings: 

n Behalf of Deputy Director Ind ustrial Salety and Health Stale of Maharashirs shri P A Bondar s Mandar 

Nandkumar Nalawade 

Documenl Naine 

Complainant copy 

ist of Documeat 

1exure-2 

Doument Number 

i1 Court Kadegaon 

LMH202400135180202500055 

LMH20240013516D202500054 

Upload Date Time 

10-01-2023 1255-02 

1001-2025 12-52.00 

Flual Subenit ate Tlne 

10 01-2025 13-0151 

1001-2025 13.0151 
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I. Atknwledqenent to- MHSNTA00003220S 

On Bebalf of Deputy Director Industrial Safety and Hoalth, State of Mabarshtra Shri PA Bondar Vs 

1. 

Adocate Nanme Industrial Satety and Health Departnent Barcode: Unlque ID, LMHZ02400o13518 
Case Details 

Sr. No, 

Canse Tulo 

Uploaded Pleadings: 

SCcA2025 (Registrvd) 

Clvil Criminal Court Kadegaon 

Decunent Name 

On lehalt Of Deputy Diretor Industrial Safety and Health, State of Maharashtra Shri PA Bondar Vs Mandar r Nalawade 

Complainant copy 

Mandar Nandkumar Nalawade 

ust of documett 

bate: 21.12025 17, 

Do ment Nunsher 

LMH20240013518D202500056 

LMH20240013518D202500057 

Upluad Dute Tine 

10-01-202s 13 1145 

1001-2025 13:1207 

Flual Su hesit Date Time 

10 01-2025 131025 

10 01-2025 13 16-25 
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RPAD 

To. 

Ann 

RA 

DIRICTORATE OF INDUSTRIA. SAFETY AND IEATH 

S No. 30072, UDIIYOG DHAVAN, VISIIRAMIAO, SANGL416 415 
Tele No, 021)26723s9 Email dydish san-mhuyov in 

No. Dy DISIUAcciden 

Dale:3 DEC 2024 

GOVERNMINT OP 

The Honarable Commissioner, 

Respected Sir, 

FORM H! 
(Soo Rule l1) 

Report Dangerous occurance 

Under Workmens Compansotion Act, 1923 
Hoporable Labour Court, Sangli. 

New District and Session court, B Wing, 

2d loor, Vijaynager, Sangli- Miraj Road, Sangli 

Tal. Miraj, Dist. Sangli. 

(o) Date and Time of the Accident 

I have thc honors to submit he following report of dangerous occurance 

which resulied into fatalities which occured on dated 21/11/2024 at Manmar Industries, 

Plot No. A53, MIDC Shalgaon, Tal- Kadegaon, Dist- Sangll, and the workman of whose 

Aancxcd. particulars are given in Stalement A 

The circumstances atending the workman werc as under -

) Place where the accident occured: 

197 

Manmar Industries 

Dt. 21/11/2024 Time 05:30 P.M 

n024 

Contract Worker 

Plot No. A-53, MIDC Shalgaon 
Ta- Kadegaon, Dlst- Sangli. 

O Manncr in which worker was 

Employe at the time 
Cansc of the Accident: In above said factory on 21/11/2024 at 05:30 P.M. 

Dangerous ocourance Hazardous / toxic gas relcase occurred ufter a breakage of glass 

condenser on reactor during production of DAC- Dichloro acetic acid. Duc to above 

Dangerou occuranco total 6 workers were injured and hospitalized, 3 among them died 

daring me�ical treatment in Hospital. 
Yours fithfully, 

Asst. Director 
Industrial Safety & Health, Sangli 
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Name/Sex 

Name of Decese Worker 
1Smt. Nilam Maruti Rethrekar 

(Female) 

2.Smt Suchitri Uthale (Female) 

3. Kisbor Tatyaso Sapkar (Male) 

Name of Injured Warker 

2Ajinlky Sawant (Male) 

STATEMENT 

|3.Sryli Hcmant Pujar (Femnlo) 

Age 

26 Y 

50 Y 

1.Shri Ganesh Sarjerao Mane (Male) 36 Y 

38 Y 

24 Y 

23 Y 

Nature 

ormployment 

Contract Worker 

of Poll postal address 

ALIPo- Masur 
Tal Karsd, Dist-Satara 

AV Po- Yelgaon 
Ta- Kadegaon, Dist- Sangli 

AU Po Bomalewad 
TakKadegaon, Dist- Sangli 

AU Po-1 Wangi 
Tal-Kadegaon, Dist- Sangli 

Po- Chikali 
SContract WorkerTalKadegaon, Dist- Sangli 

AV Po- Bomalewad 

al 
-Kadegaon, Dist- Sangli 

Yours faithfülly, 

(P.A.Bondar) 
Asst. Director 

Industrial Safety & Hcalth, Sangli 
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Annexure-4 

fra 2/99/2028 lut HUurctes yetTd. 

Tru 18 FEB 2025 
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